
165 iV,II,,,, "",-, PHALOUNA 28, IIl!lO (S.,6.,) ."11'. "IIIW", 
1l'IE DEPUTY MINISTER IN THE 

MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK): (a) and (b). Under the price 
support operations for jute in the 1967-68 
season, the State Trading Corporation pur-
chased a total quantity of 127869 Quintals 
of jute at a price based on the minimum 
support prke of R,. 107.17 per quintal for 
Assam Bottoms variety delivered at Calcutta. 
The entire quantity was sold in the current 
season, and the Corporation obtained a 
higher price on the basis of the prevailing 
market conditions. The nett profit of the 
Corporation was approximately Rs. 49 
lakhs. 

(c) No, Sir. The profits earned by the 
State Trading Corporation are normally 
utilised for incre<lsing exports of sackings by 
securing orders again.t d~r  n""ted by 
foreign Governmer,ts by quoting competitive 
prices. 

Export of EnllineerinlllGood. 

~  SHRI K. P. SINGH DEO: 
Will the Minister of FOREIGN TRADE 
AND SUPPLY be pleased to state: 

(aJ whether Government have formulated 
a plan to step up production of certain 
engineering Iloods r"r the I'ur.,nse nf 
export; 

(b) if so, the engineerinl goods and the 
extent to which their prod .. ctiun is proposed 
to be raised; and 

(c) the forei8n markets where these 
loods will be exported 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWOHARY RAM 
SEWAK): (a) to (c). The followinl 
measures have been taken to encouraac pro-
duction for export : 

(i) 

(ii) 

Manufacturers<um-exporters and 
allowed facilities for import of capi-
tal equipmeDt .,ainst special 
allocation of foreian exchanp: for 
the purposes of expansion, moderni-
sation and diversification of pro-
ducts for inc:reuiq exports on a 
.Iective basis on merits ; 

Units exportiq more than 10% of 
production are elijpble for import 
01 ra.. ~ Iiam _ 

of their choice to the extent paui-
ble; 

tili) In the case of manufacturin8 units 
with substantial export l>erformalloo, 

~ used in the export effort 
may be considered for exclusion 
r ~ the calculation of sanctioned 

capacity on a case to case basis ; 
and 

(iv) Additional capacity licensed for 
export production be followed up 
by appropriate import licensin. for 
capital goods, spares and raw 
materials. provision of finance and 
technical and managerial Bssis-
tance. 

It is not possible to make an assess-
ment of the increase iD production as a 
result of the above measures. Our aim is to 
have a global marketin8 stratCIIY. 

VI.1t by R Trade I)rlellallon to 
New Zealand 

J6M. SHRI MAHANT DIGVIJAI 
NATH: 

SHRI R. K. SINHA: 
SHRI YASHWANT SINGH 

KIISHWAII : 
Will the Minister of FOREIGN TRADB 

AND SUPPLY be pleased to ~  

<a) whether it is a ract that a Tracie 
delegation is likely to visit New Zealand 
shortly; 

(b) if so, whether the cleleption shan 
also vilit other countries ; 

(e) the details or the commodities which 
India will be importin8 rrom New Zealand 
and exportin8 to that country ; and 

(d) the amount of foreign exchanac 
likely 10 be earned thereby 1 

1l'IB DEPUTY MINISTER IN THB 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK) : <al to (d). The Chairman, State 
Tradioa Corporation Iop:ther with I Director 
of tho STC visited New Zealalld sometime 
I..,. He also vilited AUltralia and lOme 
countries in South Alia. Two Ita_II 
lhowioa the value of our export. to N_ 
ZeaJaod and our imports from New Zealand 
durioa the lut 3 yean are laid on the Tlble 
of the HOU80. [PI/lud /" L'br/J,y_ S,. 
No. ~  




